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1'791. SHRI MUKUL BALKRISHNA 

WASNIk: 
PROF. K.V. THOMAS: 

WI the Minister of SURFACE TRANS-
PORT be pIaa$ed to.stat.: 

(a) whether the Government have con-
ducted any study to identify the rea,sons for 
huge losSes' being Incurred ." the Delhi 
Transport Corporation; 

(b) if so, the details thereof; ... 
(c) the measures for ensuring the Iong-

term viability of D.T.C.; and 

(~) if so, the details thereof? .' 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFAOE TRANSPORT 
(SHRI JAGOISH TYTlER): (a) and (b). 
Government a~ contlnuaUy monitoring the 
functioning of the Deihl Transport Corpora- . 
lion. The CorJ1)lraller and Auditor General 
of India has vkfehls Report No. 6 (Commar-
clal) of 1990 examined In dataillhe function-
Ing of OTC. This Report of the Comptroller 
and Auditor General of India has been laid in . 
both Houses of ParRament on 12-7-1991. 

(c) and (d). Steps are taken on a con-
tinuing basis to Increase productivity, rates 
per unit cost, enforce economy ~asures, 
improve craw behaviour and quality of ser-
vice and prevent leakage of revenue wilh a 
)1ft to increasing revenue collection rates, 
working loss, rationalise routes etc. 

A Group of Ministers chaired oy the 
Finance Minister has also been constituted 
to work out an inter-connected package lor 
the rehabilitation of OlC in Older to ensure 

. Its long term VlablllIty. 

1792.~l1C1W«lRAPRAVBHA 
URS: WBI the.MIniIIa' or COMMERq: be 
pleased 10 state: . 

(a) whether the Government have re-
ceived complaints regarding alleged mis-
management In the CoIIee Research Sta-
tions and Pubic RelatIon DeparIments of 
CoHee Board; 

(b) If so, the dataDs thereof; and 

(C).the acIIon taken or proposed to be 
taken by the Government In this regard? 

THE MINISTER OF STATE OF THE 
MINISTR.Y OF COMMERCE (SHRI P. 
CHIDAMBARAM): (a) to Ccl. As regards 
CoHee Research Stations,' there are no 
complaints of m1srnan8gemanl However, 
ocaslonal criticism about the Inadequacy 
of Research and poor performance have 
been received. There are also no c0m-
plaints on public relations matl8rs. Research 
acIIvItles are belng'!'8VieWed by Govern-ment through a recently constituted ScIen-
tific Advisory Corivnmee In the Ministry of 
Commerce .• 

( TlBIJslatlon] 

Opium CuHlvallon 

1793. OFt RAMESH CHAND 
TOMAR: 

StlRI DEVI BUX SINGH: 
StlRI RAnLAL VARMA: 
SHRIMATI . BHAVNA 

CHlfHALlA: 

WiUthe Minlsterof ANANCE be pleased 
10 Slate: 

Ca) the States where opium Is culti-
vated: 



417 WIllen AnsweIs . PHALGUNA 16, 1913 (SAKA) WtIIren AnstM8 418 

- (b)wh8lher1hecullvatlon of opium has 
been banned In soma of the araas; 

(c) If so, the names of these areas' and 
the steps prapoeed to 'be taken by the 
Government to Check It: 

(d) whether Government have iSsued 
licences for the cultivation of opium In some 
mora araas; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF, FINANCE (SHRI 
RAMESHWAR THAKUR): (a) to (c). Culti-

,vation of opium poppy Is undertaken only In 
the notified tracls In'the States of Madhya 
Pradesh. Rajasthan and Uttar Pradesh un-
derstrlct Ilcenslng'contrJ)1 and supervision of 
the Central Government. Such tracts have 
been notified lor the OQIum crop year 1991-
92 vi1e Govt. ~Ilndia Not.ication No, 1191. 
dated 1st October. 1991. 

,To' check illicit cultivation of opium 
poppy; dillerent drug law enforcement agen-
cies keep strICt -vigIl and stringent penal 
measures have been provided under the 
N.D.P.S. Act. 1985. 

(d)No, Sir. 

(e) Does not arise. 

Foreign Assistance for Projects ... 
1794. DR. RAMESH CHAND 

TOMAR: 
SHRI DEVI BUX SINGH: 
SHRI RATIlAL VARMA: 
SHRIMATI BHAVNA 

CHIKHAllA: 

W1Dth8 Minlsterof ANANCE be pleased 
to staie: 

(a) whether some countries including 

Gennany and F~ have oIIered to aid 
some'projects In India; 

(b) if so, the detaBs thereof; and ., 
(c) the States Wh8J8 the said ~ 

are proposed to be set up? 

THE MINISTER OF'STATE IN THE 
MINISTRY' OF FINANCE (SHRI 
RAMESHWAR THAKUR): (a) to (c). The 
donorcountriesnonnaDyon8tasshdanceln 
tenns 01 an overaU pledge. Thereafter aid 
negotiations. as a continuous process, are 
held with each donor countrry lor various 
project and' non-project needs of the 
economy. The details such as project and 
non-prOject assistance. tenns and condI-
tions etc. are known only after the agree-
ments with donor countries are f1naBsed. 

(English] 

CUstoms OffIcials Aiding Smuggling 
Actlvltle. 

1795. SHRI RAJNATH SONKAR 
SHASTRI: Will the Minister of FINANCE be 
pleased to stale: 

(a) the number' of Customs officials 
post~ at the airports found aiding and 
abcIIq the smuggling acIlvIIlascfurinst'ach 
of the last three years,' airport-wise; 

(b) th& acIIon taken against such offi-
cials and the number of them posted again 
to the airports Insplle of their Involvement; 

{c)whethertheprocedureforpostlngof 
CUstoms aIIIcIaIs at the airports Is baing 
followed strIcIIy; and 

(d) • not. the reasons therefor? 

n£ MINISTER OF STATE IN THE 
MIN'ISTRV OF FINANCE (SHRI 
RAMESHWAR THAKUR): (a) to (d). The 


